FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF DELTA IES INDIA PRIVATE LIMITED

1. | NAME OF CORPORATE PERSON |DELTA IES INDIA PRIVATE LIMITED

2. | DATE OF INCORPORATION OF 30/11/2012

CORPORATE PERSON
3. | AUTHORITY UNDER WHICH Registrar of Companies, National Capital
CORPORATE PERSON IS Territory of Delhi and Haryana

INCORPORATED/REGISTERED

4. | CORPORATE IDENTITY NUMBER
[EHTFEDHABHHTFYHBENTHTY U74140DL2012PTC245501
| NUMBER-OF CORPORATE PERSON

5 | ADDRESS OF THE REGISTERED | D-19 South Extension Part-1 New Delhi, South
OFFICE AND PRINCIPAL OFFICE |Delhi-110049
(IF ANY) OF CORPORATE PERSON

6. | LIQUIDATION COMMENCEMENT 112.10.2022
DATE OF CORPORATE PERSON

7. | NAME, ADDRESS, EMAIL Name : Sanjeev Kumar

ADDRESS, TELEPHONE NUMBER | Address : A903, Reflections Society, Dange Chowk,
AND THE REGISTRATION NUMBER | Near Shell Petrol Pump, Wakad, Pune-411033

OF THE LIQUIDATOR Email Address : liquidatordeltaies@gmail.com
Mobile No. +91 9665022275

Reg. No. : IBBI/IPA-002/IP-NO1202/2021-2022/13996

8. | LAST DATE FOR SUBMISSION OF [11/11/2022
CLAIMS

Notice is hereby given that the DELTA IES INDIA PRIVATE LIMITED has commenced voluntary
liquidation on 12/10/2022.

The stakeholders of DELTA IES INDIA PRIVATE LIMITED are hereby called upon to submit a proof
of their claims, on or before 11/11/2022 to the liquidator at the address mentioned against item
1. |

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties. W
‘ Sd/-

Dated : 15.10.2022 SANJEEV KUMAR Sanjeev Kumar
Place : Pune INSOLVENCY PROFESSIONAL Liquidator
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Interest (Enforcement) Rules, 2002.
Notice is hereby given to the public in general and in particular to the Borrower (s) and
Guarantor (s) that the below described immovable property mortgaged/charged to the
Secured Creditor, the physical possession of which has been taken by the Authorised
Officer of Orix Leasing & Financial Services India Ltd., will be sold through public
| auction on “AS IS WHERE 1S”, “AS IS WHAT IS” and “WHATEVER THERE IS BASIS”
on 31-10-2022 for recovery of INR 1,06,08,304.74 (Rupees One Crore Six Lakh Eight
Thousand Three Hundred Four and Seventy Four Paisa Only) on 11-03-2020 due 10
Orix Leasing & Financial Services India Ltd. from M/s Midass Truss, Rohan Vig, Ritu
Vig, Ajay Vig (borrower and co-borrower(s)). The Reserve Price will be INR 78,00,000/-
(Rupees Seventy Eight Lakhs .Only) and the Earnest Money Deposit (EMD) will INR
20,00,000/- (Rupees Twenty Lacs Only).

DESCRIPTION OF MORTGAGE PROPERTY
All That Part And Parcel Of Property Being Flat No. 1264, Ground Floor, Block C,

Mulbery Homes Esencia, Sector 67, Gurgaon, Haryana-1 22001

Interested bidders may contact Authorised Officer Mr. Sukhwant Singh (Contact
Details: +91-98103 89922) for any queries during the working hours from Monday to
Saturday and for detailed terms and conditions of the sale, please refer to the'link provided
in the website of Orix Leasing & Financial Services India Ltd., i.e.

https:ﬂwww.orixindia.comlleasing.php
Place : Delhi

Loan No : LN0000000011224
Date : 14-10-2022 -

Sd-
Authorised Officer
Orix Leasing & Financial Services India Ltd.
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FORM A -
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India .
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF DELTA IES INDIA PRIVATE LIMITED

—TNAME OF CORPORATE PERSON | DELTA IES INDIA PRIVATE LIMITED

2. | DATE OF INCORPORATION OF 30/11/2012 .
CORPORATE PERSON

Registrar of Companies, National Capital
Territory of Delhi and Haryana

3. | AUTHORITY UNDER WHICH

CORPORATE PERSON IS
INCORPORATED/REGISTERED

4. | CORPORATE IDENTITY NUMBER '
[HHTFEB-HABILPYHBENHTY U74140DL2012PTC245501

3= F CORPORATE PERSON
5 | ADDRESS OF THE REGISTERED  |D-19 South Extension Part-1 New Delhi, South
OFFICE AND PRINCIPAL OFFICE |Delhi-110049
(IF ANY) OF CORPORATE PERSON
6. | LIQUIDATION COMMENCEMENT  |12.10.2022

DATE OF CORPORATE PERSON

7. | NAME, ADDRESS, EMAIL Name : Sanjeev Kumar

ADDRESS, TELEPHONE NUMBER | Address : A903. Reflections Society, Dange Chowk,
AND THE REGISTRATION NUMBER | Near Shell Petrol Pump, Wakad, Pune-411033 '
OF THE LIQUIDATOR Email Address : liquidatordeltaies@gmail.com
Mobile No. +91 9665022275

Reg. No. : IBBI/IPA-002/IP-NO1202/2021-2022/13996

8 | LAST DATE FOR SUBMISSION OF  |11/11/2022

CLAIMS

Notice is hereby given that the DELTA IES INDIA PRIVATE LIMITED has commenced voluntary
liquidation on 12/10/2022.

The stakeholders of DELTA IES INDIA PRIVATE LIMITED are hereby called upon to submit a proof
of their claims. on or before 11/11/2022 to the liquidator at the address mentioned against item

f
The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.
| : Sd/-

Dated : 15.10.2022 Sanjeev Kumar

Place : Pune Liquidator |
S
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